IB- 623/ND /2018
(CA-371/C-HI/ND/2019)

In the Mmatter of :
—=l€ Matter of
- PETITIONER

IM Kapoor & Co.
Vs,
Novey (P) Ltd - RESPONDENT

Order delivered on 03.6.2019

SECTION
Under Section 9 of IBC, 2016

Coram :
Sh. R. Varadharajan,

Hon’ble Member (Judicial)
Ms, Deepa Krishan,
Hon’ble Member (Technical)

For the Petitioner /O0p. Creditor . Mr. Sourit Arora, Advocate for RP
For the Respondent/Corporate Debtor :

the same pe complied within 3 days from today,

. Postthe matter 1063015 o
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